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AFFAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) Out of a gross budget pro-
vision of Rs. 18.03 crores for 1968-69, a
sum of Rs. 44.88 lakhs i.e., about 2.5% has
been surrend:red as unsp:nt by ,the Govern-
ment of Manipur. The Department-wise
details of the surrendered amount are indicat-
ed in the statement laid on the Table of the
House. [Placed in Library. See No.
LT-713/69.] -

(b) Yes, Sir.

(©) The reasons for surrendering the
amount are.reported to be broadly as under;

(1) Posts remaining vacant due to nom- ~

availability of technical hands;

(2) Economy in expenditurc on T.A.
and D.A.

(3) Non-purchase of materials of con-
tingent nature;

(4) Non-finalisation of land acquisition
proceedings (Flood Control); and

(5) Non-taking up of Public works,
like minor irrigation, electricity schemes
and buildings to the extent anticipated.

Seminar on ‘Meitie Script’ and ‘Meitie
Mayek’ Conference at Imphal

6100. SHRI M. MEGHACHANDRA:
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state:

(a) whether there had been a Seminar
on ‘Meitie Script’ and a ‘Meitie Mayek’
Conference held recently at Imphal for find-
ing out the correct Meitie Script;

(b) if so, the findings of the two; and

() the reaction of Government there-
to?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V.K.R.V.
RAO): (a) to (¢). This Ministry have no
authentic information about the recommenda-
tions made by the Seminar reported to have
been held at Imphal on ‘Meitie Script’ and
‘Meitie Mayek".
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Revision of Pay Scales of Assistant
Headmasters in Schools of Manipur

6101. SHRI M. MEGHACHANDRA:
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state;

(a) whether Government have sanctioned
the revision of Pay Scales of the Assistant
Headmasters or grant of special allowances
to the Assistant Headmasters of the High
Schools and the Higher Secondary Schools
of Manipur;

(b) if not, the reasons thereof;

(c) whether Government of Manipur
have proposed any revision of their pay or
in lieu of the revision, grant of sp.cial
allowance for sanction by the Centre; and

(d) if so, the nature of the proposal
made and Government’s reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRI BHAKT
DARSHAN): (a) to (d). The scale of
pay of the post of Assistant Headmasters
of the High Higher Seccncary Schools of
Manipur has already been revised to Rs. 200.
12.50-250-EB-12-50-275-15-350-EB-15-500 with
effect from 1st April, 1964 on the
Assam pattern. No further proposal for
the revision of this scale of pay is under, the
consideration of the Central Government at
present.

Extra Share in Revenues and Additional
Grants for Delhi Corporation

6102. SHRI D.N. PATODIA: Wil
the Minister of HOME AFFAIRS be pleas-

. ed to state:

(a) whether it is a fact that the Central
Government have turned down a request
from the Delhi Administration for an extra
share in the revenues of the capital and
additional grants for the Delhi Corpora-
tion;

(b) if so, what were the demands made;
and

(c) the reasons for turning down the
t equest?
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(@) The Delhi Administration has not made
any such request to the Central Govern-
ment.

(b) and (c). " Do not arise.

Streamlining Procedure for Clearing Air
Passengers from Customs and other
Formalities

6103. SHRI D.N. PATODIA: Will
the Minister of TOURISM AND -CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that at present
a long time is taken in clearing air passen-
gers from customs and oher formalities
before they can come out of the airport;
and

(b) whether in view of Government's
decision to introduce heavy passenger air-
crafts of the Jumbo type, it has been consi-
dered reasonable to streamline the existing
procedure so that by the time the new planes
are introduced, the system is perfect and can
meet the needs of the time?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) The arr for ¢ clearance
and other entry formalities are kept constan-
tly under review. and the procedures simpli-
fied where possible in consonance with the
needs of security,

(b) Yes, Sir. A high level Inter-Depart-
mental Committee for Facilitation, uader the
chairmanship of the Civil Aviatiom Szcretary
and including senior repres:ntatives of
Customs, Immigration, Health and Depart-
ment of Civil Aviation, is looking into the
various policy aspects of facilitation so as
to ensure quicker clearance of international
air traffic, which will increase greatly with
the introduction of Jumbo jets.
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